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ngedlflf years, belunging to 13’4‘“"’ ZG‘%MMI‘WM i.ﬁ.{‘f']‘t‘,@ Secy eol'-'m@‘/‘
service and presently working as ﬂSS(}(th‘ s

give herein below the detalls of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

(.Gssets In joint nzme Indlcating the extent of joint cwnership will alse have to be
given}

[ 5r. Oescription | Seif Spouse | Dapendant-1 | Dependant-2 | Dependant-3 |
No, | Nam | Nama _Namsa Etc. Name
0. |G 10,0 oa/= 000 ;: - o e

(il)_| Deposits in : :

" | Banks; Financiai g =
Institutions And
Non-Banking Fo ,0(9‘9/'7— ey — — ——
Financial

Companies

(i) |Bonds,
- Debentures and ¢

| cornpanies 195 %

(iv) | Other financial
institutions,
NSS, Postal —_ - —_
Savings, UC | < ,00/0‘9‘/7— =

Palicies, etc 4

(v} | Matar Vehicles '
etalls of dar- — ——
(details o Mo L -

make; etc. €. 1
i C&Ca r-\l
{vi) | Jewellery (glve
details of
weight and = — e T
value) R fa £
(vil} | Other assets, |
such as values | Roendy | - = g
of claims / Hovse in
interests i Mleg

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed
companles should be given.

* Dependant here means a person substantially dependent on the income of the
employee,



iz of Immovahle ase

H; Properties in }oint uwnership indicating the extent of joint ownership will
_alsa have to be Indicated]

agwnﬁawa n%pamum-:
 HName Etc. Nama

~Current market value

A umipﬂﬁn Self Spouse Dependant-1
No. | HName(S) Hame.
(i) | Agricultural Land e

- Location(s) W

- Survey number(s)

- Extent (Total i
measurement)

Wipim———y —

(1)

Non-Agricultural Land
- Location(s}

- Survey number(s) —

- Extent (Total
measurement)
~Current market value

(i}

Buildings (Commercial

and residential)
Locatlon(s)
- Survey /door

 number(s) o
- Extent (Total

measurement)

- Current market
value

(i)

Houses / Apartments,
ete,

= Lacation|s}

- Survey fdoor
number(s).. .-

- Extent (Total
measurement)

= Current market
value

o

Others ESIJC.‘h as

interest in property)

e

F— 3 h R

(2)

I give herein below the details of my fiabilities / overdues to public financial

mﬁmﬁeﬂﬁﬁﬂavﬂmmemdm :

[Note : Please give separata det&lls: for each §Eam)

Sr. | Description : n-maaddms afBank / | Amount outstanding as
Ko Finsnchal !nsﬂwﬁem{#} Fi G sadnscsemias FetanE e
3] ent (%) .
(a) (i) Loans from Banks 1 ST~ 1 oy
{iiy Loans fram financial i SBF ~(cIc) - 3 Jac

| institutions

Cay lone —.sihce

(iil) Government Dues:

{a) dues to departments T Cradidcar- EC/MD/:
dealing with government [7‘ Coprehivc — |, 50,000 /_
accommadation 4 o .

(b} dues to departments
- dealing with supply of
water

{c) dues o departments
dealing with supply of
- electricity




(d) dues to departm&ms
dealing with telephonas

(e) dues to departments
dealing with government
transport (including
alrcraft and helicopters)

(Fy Other dues, If any

(b)

(1) Income Tax including
surcharge [Alsa indicate
the assessment year upto
which Income Tax Return
flled. Give also Permanent
Account Number (PAN)]

(i) Wealth Tax [Also
Indicate the assessment
year upto which Wealth
Tax return filed,]

(iliy Sales Tax [Only in
case of proprietary
business]

(iv) Property Tax

Gl

GPF/CPF/PRAN No.

Gender - [ E [ (M/F}

Date of Birth Pm

Personal Detall

PTS[BLAI23Y

{ .‘[. ! R X 7 | s

o| 2
Class/Group =
A {NEJ"CJ
e Y Y LT P P |
(Full Name e.g. B.AS.-Bihar gdmmlstratwe Sgwica.
B.5,5.- Bihar Secretarlat Service etc.)
Home District = ¥ SH Hﬂj‘Hﬂ
I hereby deciare that the above details are true to the best of my
knowledge and belief.
SIgNature ..oioeuseens fos vt ST
AN
Name of Employee: . : AL ..Pﬂ ABVALK
ﬂ / SINGH)
Place:....... st B ’ Designation:. As: fl"!J‘kJ“” e BEAD R 4
Date:....... LRy i N Department:.. 7;!'}“" v A ‘/‘/“” ,(’{‘7%
Note: Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format.



